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the Table

[Shri Subodh Hansda)

(i) Review by the Government
on the working of the Bha-
rat Aluminium Company
Limited, New Delhi, for the
year 1972-73.

(ii) Annual Report of the Bha-
rat Aluminium Company
Limited, New Delhi, for the
year 1972—73 along with the
Audited Accounts and the
comments of the Comptrol-
ler and Awuditor General

thereon.
[Placed in Library. See No.
LT-6076/73.]

ANNUAL REPORT OF DEVELOPMENT

CouNcIL OF AUTOMOBILES, AUTO-

MOBILE ANCILLARY INDUSTRIES, ETC.
FOR 1971-72

THE DEPUTY MINISTER IN THE
MINISTRY OF HEAVY INDUSTRY
(SHRI DALBIR SINGH): I beg to lay
on the Table a copy of the
Annual Report (Hindi and Eng-
lish versions) of the Development
Council for Automobiles, Auto-
mobile Ancillary Industries, Transport
‘Vehicle Industries, Tractors, FEarth-
moving Equipment and Internal Com-
bustion Engines for the year 1971-72,
under sub-section (4) of section 7 of the
Industries (Development and Regula-
tion) Act, 1951. {Placed in Library.
See No. LT-6077/73.]

EMrLoYEES’ PrOVIDENT FunDs (FIFTH
AMDT.) ScHEME, 1973

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR  (SHRI
BALGOVIND VERMA): I beg to lay
on the Table:

(1) A copy of the Employees’ Pro-
vident Funds (Fifth Amend-
ment) Scheme, 1973 (Hindi and
English versions) published in
Notification No. G. S. R. 1249
in Gazette of India dated the
17th November, 1973 under
sub-section (2) of section 7 of
the Employees’ Provident Funds
agg Family Pension Fund Act,
1952.

(2) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the above Noti-
fication.
{Placed in
LT-6078/73.]

Library. See No.
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COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

MINUTES

SHRI S. C. SAMANTA (Tamluk):
I lay on the Table Minutes of the
Twelfth sitting of the Committee on
Absence of Members from the Sittings

of the House held during the current
session.

12.16 hrs.

STATEMENT RE: FUEL AND

LOSSES IN REFINERIES

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH) : Since this is a 4-page
statement, with your permission may I
lay it on the Table ?

it 7y fawd (F0F1) @ oeqer W
|| qETT F) 9@ AW | TEA g Az
q Sarer gag T qaAr

MR. SPEAKER: It is too long a
statement. He may lay it on the Table.

SHRI D. K. BOROOAH :
statement on the Table.

I lay the

Statement

I am grateful to the Hon'ble Mem-
ber Shri Madhu Limaye for drawing my
attention to the extent of refining losses
in the process of refining of crude oil.
This matter has been under constant
review in my Ministry and I have had
it looked into further with a view to
ensuring maximum possible scrutiny of
crude oil consumption/losses on this
account.

2. Broadly speaking in the refining
process some of the products derived
from crude oil are utilised for generat-
ing heat for steam raising so that the
various units such as the distillation
column, vacuum units and other facili-
ties can be operated. In many of the
refineries particularly in the public
sector refineries at Gauhati, Barauni,
Koyali and Madras, some of the pro-
ducts derived from crude oil are also
utilised for generating power and for
this purpose captive power generation
units have been set up.



